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INTRODUCTTON .

I. the Chairman of the 5Standing Committes on Rajkeays (1904.95)
ha\flng bececn awvthorised by the Committee to suebmit Repart on ther
behall, present this 2th Report on Action Takea by Governmem on the
reccommendotionsobservations contained in the Fourth Beport of the
Standing Commitlce on Ralways (199594} (Tenth Lok Sabha) on "Qpen
ing of Mcw Lings on lodian Railways'

2. The Fourth Report was presented ¢ Lok Sabha an 3 February, 1994
amd conteined 15 observations and rccommondations. The Sovornmont
furpnished their rephies indicating acnen 1aken on ithe redcommendations”
oheervarions contained in thar Repoel on 20 July, 1994,

3. The Committee considered and adepted the 9cth Report at ihefr
sitting held on 15 Scptember, 1994,

4. An onalysis af 1the Action Takecn by the Govyemment on (ecommenda-
tiopv/pbscrvalions contzined in the Feurth Report (Tenth Lok Sabha) of
the Cornmittee is piven in Appendix T1.

New LIELIL SOMNATH CHATIERIJEE
Seprerber 23, Howd Chairman,
;'_'_” {1916 t:sﬂkﬂ} Sranding Committer on Railways,

L3 .




CIAPTER !
REPGRT

Thiz Repert of the Standing Committce oo Railways (1992495} deals
willi the action taken by the Gouvcrameont on the rccommendations
contained in the Fourth Report of the Staading Commitice en Railways
(1993-94} on the Ministcy of Railways (Railway Board—'Crpening of Mew
Lince on Indian Railways® which was prescated to Lok Sabha on
23 Frebhruary, 19940

2, The Action Takca Motes have been reecived from Oovernment in
respect of all 15 recommendations containgd in the Reporl. Thesc howe
been eoltgorized as folbows:

{1} Recommendalionsobservations whiclh have been accepied by the
Gaveramenl;

Paras 53, 54 56, 57, &8, 59, A0, 61, 62, 63 and 67

fiiY Recommendationssobscrvations which the Committee de oot

desire to pursus in the light of the replies received from the
Gowernment:

MIL.
{11] Rocommendations’observations replies 1o which have not been
accepted by Uiz Commiunce;
Taras 64, 65 and 66

(tv) Recommondationsobiervations in respect af which hnal replics of
Giovernment have not been received,

NIL

3. Some of the Action Taken FReplies of the Minisury of Railways
{Railway Board) are dealt wilh hercunder:

A. Contpictiien of Froject-Oricnred  Lines
Rerantmendmiiagn (Pora 53)

4, The Committce's examination revealed that two imporiant projeci-
oriented lines, namely, Tatcher-Sembalpur (172 route kms.] and Korapoi-
Rayapada (1864 rowpte Kms. ) which were sanctioned in the ygars 1083-85
and 1981-82_ respectively were nol completsd by the original torpet dates,
mamely, 31.3.92 aond 31.3.3.91, respectively cesulting in heavy cost escalas
tiow The reasons for 1me over-tuns as given by the Rlimstry of Railways
were nal fownd convincing. The Commicee emphasised tho botl the new-
line projects should be compleled without any [urther delay. They zlso
desiced thaw all the propeer-omented lines be compleled on priority basis.

1
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5. The Commuitee also noted that Chitradurg-Rayadurg o projeci-
oricnicd linc, as per the lalest schedule was required to be compleoted by
P399 bun only 63% work hnd been completed at the last gquarter of the
year 199394 The Committee were apprehensive how The remaining 5%
work would br completed by the target datc. They wrped wpon the
Ciovernment {0 cnsute 1haf Ihis project did oot suffer Turther from time
ovgi-fun and cosl escalation.

6. In their Action Taken reply. the hlimistry of Bailways have stated that
Talcher-Sambalpur was delayed on account of delay in bhanding over of
forest land by 1he Smate Sovernment and Koraput-Rayagada dus 1w
peolupical problems in the tunncls which couwld aot be foreseen. They have
further statcel that the work is cunicmly progressing un hoth these projects.
According o the MMinistry, Talcher-Sambalpar will be completed by
Pecemboer, 1993 smd Eoraput-Favapado g expecied oo be complelod by
Pecember, 1993, They have alsp stated thal all the projec-cricntcd lines
arc breing cxecuted op prgrity basis o8 desired by the Commiules.

JooAs repards Clutradurg-Ravadorg, the Ministry of Railways hawe
stated that the work has been compieicd and the line has becn opened for
poods traffic in March, 1994, It would be opencd for passenger traffic in
Jubv, 1904,

E. The Committee hove been informed that warke on twe imporiant
projeci-oriented lnes, nameely Talcher-Sambalpur (172 rouie ks and
Koraput-Ravugada {163 Kkms.} which weer lapglng behind (helr fargel
schedules has oow been progressing well and the saine 20 expected 1o be
completed by December, 1995 and Deeember, 1994 respectively. Nowever,
from the actiovn taken reply o their observa{inp ot para 54 of the Report,
the Commitlier Mnd that a sum of Bs. 4 ¢rore was Jlverted froan Talches-
Sambalpur project in 1993-94, The Commillece wonld like the Minlstry ol
[Laflways o csnurc that this amount is fully compensated and there is
imoslh avallahility of fonds for limcly execullon of Talcher-Sambalpur
prrojuect. Thex alsa hope that 1he problems [aeed by The Ballways Tor limely
tompletion of the above two project-orictied Jlines have beet overvotne ond
lese projecly would be compleled as per their revised schedule, They also
desire Thal atl the ow-geoing now linc prajocts be compieted wlhihoul fusther
loss of fime.,

8. Freezing of New-Line Profeces
Recountmendanions (Ferax 537 gnd 59)

Y. In para 37 of their Repornt the Commiettee had ohserved that four
developmiental new-line projects, aamely Howrah-Amta, Kapadvanj-hMod-
asa, Mangal Dam-Talwara and Eklakhi-Balurghat had beco frozen alier
spending abour R 3699 crores. They, therefore, concleded that apar
from blocking scarce copital resources, the 2bowe investmenl hod been
sunk without any reterns. In mapority ol coses the prajects were frozen an
the plea of low operaticanal priorily and constrainis of resources. The
Comnmties {miled 9 onderstand as 1o how the sancrioned projects were



3

suddenly frozen on the pretext of low aperational prionty, They opined
tha the preerity of any projeet inwnlving capiral investment sRowld be
determined al the time of sanclion and the avaidability of fuads should be
wansurcd accordingly.

10, In para 59 of the Reperr, the Commitles axpressed their displza-
sureg over the mannce the Railway Boprd had 1aken decision 1o freczic
som of these projects in the past, The Commutiee desired thut the
feasibility of project should be examincd from all possikle angles boiore i)
was sanclioncd. They viewed that it was incumbent wpon the Crovernmenl
fRailway Board) to cnsure the availabiliny of funds once the project was
sanctioncd. The Comminece alse pointed out that the Railways present
pelicy of sanctioning hew projects keeping peevious Oncs incomplete and
frequent priorinisation of projegts was pol based on sound cconomic
palicy ax 1hig practice, in most of the cascs, had lcd to cost-esclations and
finte over-rums. The Comettice, thercfare, felt that there should beg a
webl thoughtout policy and yardsticks in regard to slowing down or
freezing of any new-line progect ospecially when the work has already
been started. The Commitiec emphasiscd that onee a bne 15 sanclionsd
alfter its priority had been established, it should be completed in 3 time-
bound manncr.

11. In theoir Action Taken reply. the ALnistty of Foiways {(IKmlway
Board} lkawve staled that ‘pricsitisslion and freczing of projecis had
bocome necczzary due we thor being o large shell of on-goipg progects
and the limiled avaitability of funds with which ta progress them'.
According o the Ministry of Railways, distriboting the funds 1o 3l the
projects would resull in napc of the prajeets getting completed  and
consequent time and cost over runs in ol projecls, They have atates Lthat
the lincs are priontised as per their gperaticnal/sirategic mgoer@mace and
alte the nced to complete rhosc projects where the wark is nearing
eompletion, so that the nation ¢an siarn reaping the fruis of s invest-
ment. This has regulted in temporadly freceiog some propects, which
cautd be adequatcly funded onge some of the more important on-goig
projects pel comploted. The klinistty have, however, stated. that the
gpuidelines 1ssucd by the Standing Commitlce on Railways would be kept
m wvicw winle sanctioning further projects.

12. Explaining their position [urther, the binistty of Railways have
sinkod: '

“While exireme restrainl is cxcreised in making wp new projecis in
view Of the hupe shell, it was essennial o 1ake up certain Wnes
r{:quircrﬁ! for corinin progects, of deovclopment of backward arcas.
The wark en these lines woold be repulated far a fow years which
wopuld be utilised for fioal lecanoen survey, land acquisition, eoviran-
ment clearanes, campensatory afforesiaiion cte. which arc not capi-
1al intensive activities but do rake somectime in completing legal and
afficial formalities of the povernment. By the nime the projects are
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rpe o be oxccuted, rome of 1the on-poing fines woubd e completed
and it would be possible o Tund these lines."

1a. They howve olso stated that the Bailwavs are faced wiillh a dynnmic
suudtiong where owing 0 change 0 tralle regoircents, prionies ave no
be adpesied. The hinistry of Railwavs have Fudtlet slated thnt as desiped
Ly the Slanding Commiticr on Rotheays, the {rozen projecls were 1o-
examincd for revival, keeping i view 1he avatlabilny of resources and the
needs al all the an-gome projects with regard to their sicncpic/eperational
pricmgby, I consegnenee, dhe work of Ehlakhi-Balurghat which was frozen
since I956-87 has boecn revived and B, | oo ate being prosided in 1994-
03 for sturting the swork, Resival of wiber praojoeets would sk ke
considered and a5 soan as 1BC TCSOUECE Pposition impooves npd some of the
on-gaing nrojects pel compicted, work can be resunmied on them.

4. The CTowmmitlee aole thal purswanl o their recommendatian, e
frozen prejeets wore re-cxamieed iy the ATinistry of Ralbways for resivual
and ene pruject, namely, Eklakhi-Talurpliat new roiiway fne project, wiileh
wuas [ruren in 1986-537, haw been vesfved with the prosvision of Ry, T ocruee
fur the scor 190395, However, the her feoden proajects, nomcty, 1hewrol-
Amla, Rapadvani-Modaio apd Nongal Dam-Talwara io which crores of
rupecs hpve alrewds seen inseried sl remoin to he revised, The Commiliee
desire thar gadeguaie funds shouwld bee priwided for the project shich has
bwen revived. Ther urge upon the 2linistey of Rajlwars tu take varly action
g Mix the Bitversproject vperztional priorily in respoct nf all the ITozen nes
ling projecis keeping in o sien their sacio-oconotne sEability and espedile
their revisul and slocute advguate Tunds ToF voely campledion heriak,
C. Slow propress of worh an Sen Line Profects and Sacie! Profinebilay af

fexx Rempnerarive AMene Line Profeois.

Reeormmendations {Puras 64 and 61)

15. The Commiltee's cxaminalien revealed thai in 1en now-toe profects
sancuwpcd dumage 197800, jhe percontage progress of work had bocn
tather slow ranging front 3% 1o 3%, Imporant projocts were-Cruna-
FCiawah {348 kms. ). Lakshnukantapui-Namkhana (47 kms.), Naogal Gom-
Talwars (84 kmas. frozen}, Jammu Taiwi-Udhampur (S8km=s.). Heas Geind-
wal (2¥ kEms. ). Ekiakhi-Balurghat (37 kms.), Kapodvanj-Modasa (&0 kms.
frozen) and Gedhra-Indore and Dewas-Raksi {316 kms.} As all Uisse were
imporiapl prejects from the lecwiona] vancpoint, the Commitice siresscd
tho! wark on all the {reicn projects sheold be revived Torthwith and 4
time-bound programme chalked oui 1o complee the work oo all these
Prajccts,

16, Further the Commitice notcd rthat the rate of rerarn an capiial
investment i resprect of new-line projects nad been iooicased from 12.00%
in FORI-UY o F.00% o 1993-94) In this context, 1the Committee vicwed
thon Ratways had a preat social responsibiliey to perform. They emphas-
ised the need (v evalumie sofial booehits aveured with the completon of
those projects which ceonoemically appeaica 10 be bess remuonerative. They

i
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furthes observed 1that the Raibvays zhould not Fail to discharge iherr social
ablipations.,

17. In their action tukon reply. the Slimstry of Railwoys linve sented thate
a camplete review of the reagnircment of fonds for the aneoing prigects
watlld be mncic and Flapning Commission woigld be approached o provide
additional funds for enabling cowmpletion of these projects in 2 lime baund
KEANNST,

1. The Commitlees Ood il the aboeye reply of the Ministcy s gaile
LE LTI It Toes pel indlicate when e review af so-goinp oow-line penjects
will e condaetcil and e maancr 0 whigh the maller woofd he 1aken wp
with the Mapning Commission for abditional fonds. The Comnitive would
like tn he uspprised wof the review ooderiaken hy Lthe Minisiry ang ithe
uolerinie of Lhe proposal [or addilinonal Tunds.

19. The reply ol the Ministey of Rallways s silent abeout their social
wblipations and evaivalfon of social beoefils which wowld accree with the
coenpleling, ol econnmically less  remunerative new  line projects. The
Committee, therelure, dosire o koow in cledr tetts the sockal beneflt
criteria adopted By Lthe Rallways in sanetioning and Laking up various new
ratlway liode prufecis.

0 hrecourommic Lines

Recammenderion [(Parg 63}

20. The Commitice had cxpressed their unhappiness thal stx radway
lines consrructcd after 1977-78, namcly, Dewos-Yasa: Road, Shahdara-
Saharanpur, Hassan-Mangalore, Ernakolam-Aidleppey, Jakapam-Pailan
and Tupkadib-Talgaria bhad become uneconomac, for they were saciding
less than the expecied return on the basis of which they were =anciioned.
They, therefure, desired that the Railwuy administcation should make
concerted efforts to bring abouwl operational improvemens Tor Tuller
utilisatiun of these lines so as (o improve their economics,

21. In their Action Taken reply, the bipistry of Rallways have stated
that as desired by the Commullce, an fntcneive markeung drove [or caeving
mote Iralfic on these lines will be launched and all efforts will be made o
improve the producivity ol these lines,

22, The Commitlee Teel coneerued to note thal 1he reply of the Ministry
does not ndicale their progcamome of SHction fn regard n marketing drive
preposed  [or capluring mare tralfle o improve the productivity of
enecuoniic #ailway lines. The Committee desire that the Speciflie measures
taken by the Rullway Deard 1o guide the Hailway Administration in
Jilterent zones for bringiug abuol operativnal improsemculs in all the shove
sih dmeconomic railvay lines may be inbiniwted o them.s They alio desies
that the Hailwass should make 3 review W find oot whether any of these
railway lines s reruains wiivoonomi .
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E. faint review of NenwLime Profeets by Minisery of Raifways and Manning
Cetr I E S g
Recorrmendation [ Purg 63)

23. The Commitlec's examinalion revealed that the plan support from
the Planning Commission for the Roslways had deereascd substaniially.
Feeping 7 vicw the present staee of pondine projeets and the rosourec
consraints, the Commiltee icconmiktznded that the Mipisiry of Railways
(Railwny Boeard) and e Tanning Commission should jointly roview the
pragiess of vanows new line projects and tased on sctentiffe analysis of
such u teview, sulficient lunds should be carmarked lor the future annual
as well a5 Five Year TPlans.

24, tn thefr Acnion Tuken rephes, 1he Ministey of Raillways have siated
tliar they have agreed to the recommendation of the Commiitce and would
approach Flanning Commission suilably,

25, From Lhe reply of the Ministry, the Commiltee galher an Impressiom
thal mi concrelr action has sa far heen 1aken by the Ainistry of Railwsys o
tmgplemenl their recommendation. The Commitiee, therefore, call upon the
MMinistry al Hailways 1o take up Lthe matter wilh the Planping Connmission
expeditinusly and uppriic them ol the actlon 1aken ar proposed to he tzkerl

In this regord.
F. Diversion of funds from an-gaing Profecrs
Rocommendation {Mara 64}

26, The Cammnier were agninst lthe diversion of fupds from the on-
going new line projects which were already sofferdng from fund constraints
w onher progects lihe Konkon Railways.,

27. In ihis regord, the Mhlinisiry of Railways have f(urnishcd their
comments 35 follows:

=1n censubalien with Chielf Ministers of Maharpshira, Goea, Kor-
nataka and Kerala, it was decided 10 incrcase the zethorised capilal
of the Konkan Railway Corporation from Rs, 400 crores 1o Rs. &0
crores in June, 1994, The shares of Rail~ays amounicd ¢ Bs, IUI
crarcs af which R, 31 crores was to be provided during 1993-94,
mece! eurrent [abilitics an accoum of works in progress kecping tn
vigw 1he rargel doie of completion of this project af national
imporiznee  beocfitling 4 Siwiatcs. An amount of Hs, 51 crores
(approx.) was re-approprioted from variouws plan heads. This included
a sum of BHs. 4 creres only from new hne work of Talcher-Sambalpur
where tavings wiore aatidpaled,”

15. The Caonmmillee do npl appreciale the diverslon of Ks. 4 crores from
the Frojoct, namely, Talcher-Sambalpur railway line which had elready
beeni badly suffering from AImescost over-ruts. The Commilice Fatl lo
enderstand how Lhe Ballways anticlpated savings [réom w project under
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exceullnn in respect af which the peofect-cosi had slready been revlsesd [rem:
Rs., 26.37 crare o Rs. 12000 crare, ic. abowf fve limes Tnereasc. The
Conmlitee Feel that ihia was commescially an imprydent deglsion of 1he
Tatlways. They cannot bl cxpress their sicong disappenvsl of such firads
diversiatl,

7. Coam-over-runs in the Congirnction of New Railway Lines
Recamnmrendarion [Farg 65}

29. The Committce noted with concern that there had been huge
differcrecs between the ovniginal €o0sts und e rovised costs 0 respeet of
many new line projects anitinted afier 1977-T3. In most of the cascs the
rovited cost had been 200 e WI0 per cent of Ihe original cost. The
Commitlce held that freguenl cost revision and cost cscalation of s
mngnitudﬂ did not speak of sound cconamie and systcmalic planning of the
Railways. They, thereloec, called upoan the Eailways 1o wark in mors
5}.;:¢maﬁc and scicalific s anner,

7. 1a their Acuon Taken Reply, the Minisity of Railways have statcd:

"Most of the increase in eost is due o escalation sinece estimates are
sanzhoncd pascd on current price at the lme of sonction withour any
provision for cost escalalion on account of increase B fames over a
periad of time. Some of the incrgase js also on accounr of
improvement in standards requicred to handle woloresecn nercusc i
traflic 97 due to obsolescence of the techuolagy originally provided in
the sanctioncd schicme, or even duc bo increasc in land cost due To
courl orders o, which only get reflecied In the reviscd estymates.
There have of course been some cases of under cstimation also but
these arc al common, However, in view of the opinien cxpiesscd by
the Cammiltee rnslructidns are boing reiletaled 1w the Railwavs to
cpsure realistic estmation ol costs.”

Al. Alter considering the reasons given by Lhe Ministry of Railwoys [or
cust over-runs in respecl of various new line projecis, the Comimiltes have
come o 2 conclusion that the Rallwoys are deliclent lh sost-conirel
Planuing. In mosl of the cuses the project costs have stupendously cscalaed
due te Lime avor=runs which the Commiitee [ee]l is 1he resull ol managerial
incffivieney. The reasuns like "unforvseen increwse in trofTic” and “obsoiesy
epce af lechuelopy" arc supportive of the view that the Hallways have lailed
to prepare realistle Cerpotale Plan which could gulde them: o ¢fTect Lheir
projcel planning on a scientilic basis. lowredase in land vost due 1w ¢ourt
arders cannoel alse be a majur eaose for cast escalation in all Lhese projecls.
The Commillee récommend fhal the Ministry of failways shoold revicw
their existing cosl condcel mechavism and ¢ome ool wlth a scicnlifc cost
cenirol plenning for elfective monagementl of their plan invesl ments, They
would alse like Lo be apprised of the aclion taken by the Bblinistry ol
Rallways lu Lhis repard.
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If. Scorirg wpr of Manionne Colf i Balwary Benird
Recommcndanen {Fara &6}

32, The Committee sdesired that vhere should be a separnie monnoring
ekl in thr Ruailway Board i exclusively deal with the progress of new-lings
consiruclion 50 that faciors causing costtime oversruns could be timely
identified and suitalle measures taken to reclify them. They alsa detired
thul review of projecis should not be wsed as tool for lroguent chonge b
priofly and doversificonion of fonds,

3. Im thear action 1ahen noie, the hMiunsiry of Ralways hove furnished
the lollowing commcnis;

“Specilic momloting for revicw of the prieegress of new lines is done
al it level of the hicmber {Eoginceriog} assisicd by Adwviscr
(Worksh angd, Execolive Dorcctor (Waorks) shrough momhly propeess
reports and goarierly revisw mesimgs. All possible micasioes dre
Izkcn lor remeving hidrances in osxacudion witlin of couric the funds
vailable during thcse mechingsdresicws. Review of projects @ nor-
mally done only at the Annoal Works Troprommes mectings with the
Iull Board und the Ceperal Mapapers of e Roibwnys. THwversion of
funds = 1ot cosumonly dooe bl i3 somenlmes pecessilaled o mateh
the rcywitement of projects progressing well from poojects oo whick
procresi 05 hehd up Jdoe (o seme reasons boyvond Roilways conirol
The guniclines gaven by 1he CTommittes g this repard would be Kepig
im oview wlple proccssing any redpproprianen proposals,’s

34, The Conrnitled Tecl thal the present monlioring system s imadeguale
and l¢ss effective, lor it Mziled 1o ensure the (argelled resolts in regard 1o
complvtborn‘commissioning  of many impociant oew line preogects. The
Comminve. therelors, repoeecly (feeir curlicr recommiendalion el there
should be o separate dordiorfag eell o ihe Raflway Moard 1o regolarly
walelh the propress of consiruciion of orw Jioes and o (ake Hmely corprctive
medsures where found pegesaary or expedient i do. They wonld like o be
appraised of tlie oction tokeil by the Mivistry ol Roibways in this regard.



CILAFTE®R IT

RECOMBENDATIONSORSERVATIONS  WHICIT HAVE BEEN
ACCEPTEDR BY THE GOVERMMENT

Hecommendalions (Maras 53 and 5d)

The Commitice nate that two high powered Comminiees, vz, National
Trapsport Toticy Committee and  Railway Reforms Commitier have
recommended for a clear-cut polivy for (e consiruenen of new railway
lines wn 1lee country. With a view 1o ensuring deployment of searee funds
prudently for the balinved sociocoonomer development of the counry,
they have suggested the ordes of priorres s which the works aa now
railway lincs may he sanctioned and taken up. A per their supgesnuons the
projeet-orienecd bines should Le zecorded highew priorety, seeond pringey
should be givenr far the lines to ferve os missing-links, sirategic lines should
have third priority and the fourth priority be given 1o the devoclopmental
lies, This order of priority has been agreed 1o by the Ministry of Railways
(Raitway Board}y whichk forms the basis of thowe policy in regard o opening
of new rallway Hnes in the counliry,

Having cxamincd the performance of Railwars i the feld of construc-
tion of new railway lines ax a4 measure 1o cxpand the notwork capacity . 1the
Commitiee find that sinee 1977.78 2 rotal of 46 now rulway lines fwhich
mvetude 4% project-oricntod lince, 4 lines ta senve missing-hinks, onc ACdIegic
line and 22 developamental lines) kave been construcied and opencd fur
traflic. The Committee feel that the prarigisaunn of nes as reecommendcd
by the WTPC apd RRC has pot been {ollowed in letter and spirit. The
Commitice cannal appreciate the lackadajswcal artatude of the Mlinistry of
finilways (Ralway Doard) in implementing the recommendations of high
poweted Committes like NTPC and RRC,

Reply of the dlinisiry ul Kollways (laflway Doard)
This Bblimistry worsld Wike o assure the Commttee thoat these guldlines
are bemp followed and will continue to be fallowed in futare also.

IMinistry of Railways {Railway Board) DO, No, ®M-5CR-X/IV{NL)
dated 20.7.14y4]

Recommendatioon {Para 35)

The Comminee's examination has revenled rhat two ympeortant projoct-
orcmied nes, namely, Talchar-Sambalpur (172 route kms.) and Koeraput-
Ravagoda {144 roule kms.} wlieh wore sanctiuncd o the vears [9R3-55 and
1B81-82 respeciively have not been completed by the sriginal warget dule,
mamely, M 393 and 31391, respectively reculting in heavy cost escalation.
The gcusuns for lime over-rens s given by the Blindsery of Railwaoys

3
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are hardly convincing in nature a5 the Commitiee do pod see moch lopic
behind them. The Commiltce can only emphasise that both ihe acw-line
projects showkd be compleicd without any further defay, They also desire
that all the project oricnted lines be completed an prionty basis.

Chitradurpg-Ravadorg 2 project-oriepticd line which as per the iatesl
schedule is requircd 10 be compleied by 1993-94 but only §5% work has

bcop compleled al ithe last quatter of the vear 1993-94, The Committee [ail
o wnderstand how the remaining 33% work would be compleled by the

tarpct date. They would like the Governnienl 10 ¢nswere thal this projoet
doss not swlfer further lrom time over-tun and cost over-rl.

Roply of (the Ministicy of Railways (Kailway Taard)

Talcher-3ambalpur was delayed on accourn of delay in handing over of
forest land by the Siate Coverament and Karapuwi-Rayagada due Lo
peological problems in the toppcls which coold not be forescen. However,
work i3 now progressing well on both these projecis, Taleher-Sambalpur
will be eampleied by December, 1995% and Korapul-Rayogada is expeeicd

1a be complcicd by December, 1994. All project-oricnicd lines arc being
execuicd on priority basis as desiced by she Commiiee.

Commenls of the Commilice
(Fleaze see porograph 8 of Chapter | of the Repont}
Eccummendations {Paras 56 and 57}

The Committce have been infarmed that prezcntly there are 78 on-poing
new line projects atr differont stages of their completion. OQut of 20 on-
going new-line projeess, six arte project-oricnied, six azre nnder missing
links, and 13 are devclopmental and one is operatienal. This is nol ia
cansonunce wibh the scheme of priorily rccommended by NTPC and RRC,
The Commiltce cannot but ecxpress their displeasure aver the lack af
planming on the part of (ke Blinisity of Railways (Railways Beoard} and
recommend that policy puidelines ance approved and adopied should be
sitiglly  fallowed, Arbirariness and ad-hecism in the  deeision-making
process 15 bound 1@ lead to unceonomic and unproductlive Tesults,

The Committes are constrained 10 note that four developmental pew-
Iine pmjci::s. namedy, Howrah-Amta, Kapadvanj-Modasa, Mangal [2am:-
Talwara and Eklakhi-Daturghar have been (rogen after sponding crores aof
rupees. An investment o ihe tone of Rs. 50.9% crores has been sonk
without returns. Freezing the projecis hall-way bas resulied in blockage of
scarce capilal resoJarccs.

Surprisingly, twa projects, namcly, Dudhngi-Depa and Miprendisa-
Ditiockcherra were sanctioncd in 1992-93 involving the project cost of
Rs. 2017 erores sod Hs. 133 50 erares respecnvely but frogen just in the
very first year of aheir implemcntation. The Commintee note thal in
majority of cises the propeets were [rozen due o luw operanopal priority
und constraints of resoorces. They fail 1o onderstand how (he sancooned
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projects are suddenly frozen oo the protwext of low operalienal prierity, In
thicr apinien the priooiy of any prejeds invelving capital invesiment
should be dewcrmmad at the tme of sanction and accordimely the
avajlability of Tunds should be cnsored.

The Commiltce nolc that the projects are sanclioncd by the Flapning
Commissian afier taking into account a larpe number of laetors ipcluding
social benclils aceruing to the people af the arca despine their nen-viabiley
i teems of rale of returns. Hlowewer, the Railway Boacd achitrandy deereles
to keep those imponant projects peooding afler categorising them as low
priorily projects having Iatle utility. The Committee fail 1o appreaaie this
attilude of the Raibways,

Evply of the Mlipistry of Hzilways (Raflway Haard:

FPrioritisanion and freczing of projects hos become necessary duc to their
being a large shelf of on-going projects and the Limited availabilivy of fuods
with which to progress them.

Distributing the funds to oll the projects would resull in wone of the
projects getting compleled and copscquemt time and cost ‘ever-runy an all
prajects, tow, the fines are prioritised as per their vperalronalstrategic
importance and alse the need to compleic those projects where the work 15
nearing complenion. so that the aation can slare reaping the fruits of its
investmicnt. This has resulled in tempararily froezing same projcots. which
could be adequatcly fupded once some of the mare impariant og-going,
projects got comploted, However, the gwidelines issued by the Commitiec
would be kept in view while sanclioning funther prajecis.

While cxtrome cestraint is exercised in taking up ocw prajects in view of
the Lhugc shelf, it was cszential 1o 1ake up cortain lines reyuired for certam
projects, or development of backward arcas. The work on these lines
would be repulated for a few years which would be wlilised for final
location survey, land acquisition., covitonment clgarance, compeonsatory
afforestation ofc. which nre not capital intensive activitics bwt do toke
jometimg in completing lcgal and official formalitics of 1the coveenment
By the timc thro projects are npe 10 be cxecuted, some of the on poing
lings would be enmpleied and it would be possible to fund thesc lines.
However, the obscrvations of the Committec has great ment and these
would be kept in ¥vicw while sanctioning fresh projects in the coming yoars.

Morcover, it has to b cmphasized that the Railways are faced with a
dynamic situation where owing 1o change in traffic reguircments, priorilies
have to bc adjusted, e.g., il o coment plant comes wp in an arca, and we
have to suddenly handle the row malcrials and the [imished product, wo
may roquire o ccttain ling sceving this plant more urgently zind we will
have to repriocitise sinec the total availability of funds o5 cxtremecly Wimited.

[Ministry of Railways {Railway Bonrd) D.O. No. BLSCR.-MAMNLY dalcd
20.7.19404]



't".ﬁ

Cumninents of the Commaillee
{Flcase sec paragraph 14 of Chapler-I of the Teport)
Recpmmendations (Foras &8 oand 59)

The Commitics feel thal cuher the operational viability in respoect of all
the above hazen prajects has nat beon proparly cxamined before aceording
sanction ar thye Thilways showed arbitratiness in regard 1o choanging the
epcrational paaraty af there projects af 1he Tatcr siage, (b s nat o healthy
and commercially prudont procnec, beocouse 1he money speatl on these
projects has pot only betn blocked civing oo remucn bt also affectod
adserscly the resouree aviilabidiy for various other viable and important
projoois,

The Commilics have becn informed that the decision regarding freczing
af a sangtivncd preject is laken ol the level of Railway Roard aftor
ronducting review regardipg the progress on the project and the availability
of fupdls The Commitige cxpress thekr displeasture over the manner the
Ratlway Eoard fas taken decision to frecsc the projects in the past. T4
wowbld be in the fitness of thinss i the feasibility of g projeet s examingd
fram oll possible nngles bofore i oas snctioned. In is focubent vpon the
Cioverpmenr [TRatdwar Goird) to gnsuee the ovailabitity of funds once the
progest §s sanctonecd. The Communiee are amazed to nore that Roilway
Eoard g0 on spnclioniat how projoects koow g fully wel that many of the
on-foIng projocts arc nol poing w be compleied becawse of lack of
resources. Radways present policy of sapctioning new projocts kecping
previcus ones pneompleie and fioguent poositsaion of projects is naot
Fased on sound economic policy s this praciice in mase coses has led o
cost=esralations and tmd oner-runs, The Committes feg] thay there should
be o well thoughtoul palicy and yardstichs in regaid 1o slowing down o
freezmg of any pew.line proojeet espeeindly when the work i alrcady
started, The Committce burdly necd emphasise thar voee a line is
sanctioned aller its priority has been cslablished, it should be completed in
a Hme-bownd wmanner.

Reply of the Ainltry of Railwoys (Hailway Board)

As desired by the Committce, Me froecn prejocls were re-cxamined [ar
revival kecping in view 1he availability of resources and the needs af all the
engoing projects with regord 10 tYhewr sirategic/operational priority. In
gonsequonce, the work of Eklabi-Balurghat which was frozen singc Bo-37
bas been revived and R, 1 crore are being provided in 34495 for starting
the worlk. Rewvival of other projects would alse b considered and 23 soon
a5 the redource potiion amyaroves and somc of 1he on BCINE ProjocIs gol
cumplcted, wark can be resumed on them.

[Ministy of Raibwoys (Raibway Doard), DG Ko, $93-8000- KTV
(NL3} dated 20.7.1994]
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Cammenls wf (he Cnmmitiee
{Rlcase see paragraph 13 of Chapter-1 of the Report)
Eecammerdalinns (Paras 6t und 61}

The Commitiee’s examination bas revenled 1hat in s many as Icn new-
line projects sanctioned during 1978—9, the perceninge pragress of wark
hos been ravher siow ronging from 3% 1w 43% [mportant projeces are-
Cuna-Eranwals {348 kms,), Lakshmikamapor-Kamkhana (47 kms.), Nangal
Diom-Talwara (81 kms, frozen), Jammo Tawi-Udbampar (30 kms )y Bcas-
Coindwal {27 kms.), Eklikln-Talurghat (87 kms.) Kapadvanpgplodasa
(G0 kms. frocen) anod Godhra-Indore aad Dewos-Alaksi (34 ks ) The
Commilles nole that all these are impotant projects fram the locanionalf
siapd point. The Commitlce hordly need to siress that work oo all the
[rozen prajects should be revived fatthwith aod o trme-bound programme
chalked ocutl o compicic the work on all projects.

The Committec node that e radte of return oo capital iovestment in
respect of now-line projects hos been incrcascd from 12.00% 0 1992.93 1o
1.00% in 199394, Io thes context the Comnuttee would like 10 meohen
thal Railways have a prest social responsibility, as such there is nced 1o
evaluate sovial benalids accured by the contpletion of these projects which
ceonomically appear less remuncrative.

The Raflwoys zshould rov il 1o discharee their social okligations.
Heply of the Alimistry of Raijways (Railway Coword)

As desired by 1he Committee, o compiere review of the requirement of
funds year-wise far the an-aoing projects would be made and Plaoning
Commissicn would he epproached to provide additional funds for enabling
caompletion af these projects in o time bound manner.

[Minisiey of Railways EHmen}r Board), D.Q. Mo, 94-5CR-XgV
(L) dated 20.7.1954)

Comintents of the Comnittee
(Please sce parapraphs 1B and 19 of Chapler-t of the Report)
Recommmendation {Para 62)

Tie Committce arc vohappy to node thar six railway lincs constructed
after 197138, which arc-Dewns-Vasnoi Rond, Shahdara-Sabharanpure, Haos-
san-hMangalore, Ernakulam-Alleppey, lakapara-Daitari and Tupkadih-Tal-
garla have become uncconaoue for they are yiclding Iess than the expecied
return on the basis of which they were sancioned. The Committee desire
kot the Railways adminisication should make concerted cffarts 1o bring
aboul operatianal improvements [ar fuller urilisotion of these lings 50 a5 (0
improve thoir econamics.
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Reply of tbe Alinistry of Rallwoys (Railway Iinard)

A desited by the Commince, ao iniensive markeung drive for capluerning
mote traffic on these lines will be launched and all effarts will e male Lo
mmprove 1he prodocuviity of these Lines.

[WIinistry of Rpaalwoys (Railway Board), DO, No. 94-BCR-HTY
(MY dated 20.7.1994]

Comments nl the Commiltee
(Mlease see paragraph 32 of Chapier 1 of the Ropon)
Recommendalion (Fara &)

The Commitlce were informed 1hat the Rallways depend upon Planning
Commissign o penerally provide hundred per conl budgeiry suppart for
the construction of new lines. The Comtmillee notle that against the
propeacd Bs, 2940 crore ourlay, the Tlanning Commissien approved only
Rs_ YW crares for the construction of new railway lines during the Eighth
Five Year Plan. The representative of the Alinistey of Raflways has
brought 10 the notice of the Commitiee doring evidence that the cost of
the work 1n hand on new ling projects s in the ronge of Rs. 1700-1800
ctores whereas the annual allatment is far less, fe., less than Hs 2N
crorcs. [1 was also broupht 10 the nonee of (e Commitice 1that plan
supporl from the Plunming Commissian hos drastically come down from
st in Fifth Five Yeoar Plao w 14% o the year 1943-%4. Further, in the
vaar 1993-94 doe to rezouree constrainds, the hlinistty of Railways have
decided o effeer o cur of Fs, 13 crores in the plan expondituce in 50 far ag
Ihe contirection of new lines is concerned. The Commitiee feel dismayed
o learn that the railway lines which are the arteniés of our stopomy have
nat gol dug share in the allecaion of plan cutlay., Keeping in view the
pasenl stzie aof pending projecis especially the resource constraints the
Conminee tecommend that the MMinistry of Railways (Railway Board) and
the Flannmg Commiision shoold joinlly revicw the progress of vangus new
fine projects and their fvlere requirements i its tolafity, Based on
scicmuific analvsis of such a review, carmarking of lunds shouldl b made
for the fulure annual as well as five year plans.

Reply of the Blinisiry nf Railwaye [(Raibwvay Board)

The Railway Foard agree with the recommendations of the Commintes
and would approach Flanning Commission suilably.

[Ministry of Railwars (Raitway Board), ID.0. Mo, 94-SCR-X/V
(ML} dated 20.7.1994]

Comments of Lhe Coiminlites

{Plcasc see poragraph 2% af Chaprer-t of the Report)
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Recommetdalhion {Para 67)

The Commitiee nobe fhat 4t present there are 3¢ many as 5% demands
frora diffcrent parts of (he country [or the construchon of a toful of 7621
route kms. railway lines which invalve an approximate cost of Rs, 1243])
crores. Of these 55 demanded-lines, 3 hove beoen surveyed. Work of
survey is 1n propgress on 11 bnes and 5 Imes are yet o be surveved, The
Commitice would Irke the Government o pngnisc rhe demands keeping
in view iheir socio-cconomie viability and wilily lo the railway network
and chalk-gut a plao for taking 1hem wp 1o complete ta a ime bound

MIAONeT
Heply of the bIinisicy of Hailwoys (Railway Bnard)

While 1ke recommendations of the Commitlee are abready  being
followcd by prioritising the projects koocping in view their socio-cconomic
viabllity and clility to the Railways:, making out a plap to comploie them in
a time bound manner i not possible since the Railways bawve on hand new
line projects requiring a rofal of Rs. 3000 croeres for thewir compleeion, while
the Plaaning Commission provides only Rs. 200 crores sach vear and this
money bas to be allocated as per the piionues already cxplained to the
Committec wiz. Iirst 1o the profocis reguircd urgemily on national stravtepgic
and urgent opecrational considerations, then to projoers nearing completion
=0 thal thess can be completed and the nariona con s1act reaping the fruls
of its investmenl and ihereafter the balance funds are distribuicd w ether
projocts i progress, i order to achieve whalever propress which is
possible with the funds which can be provided.

The planaing for completion of all the profects in a rime bound manner
will be possible omnly if adegquate funds cowld be made available by the
Flanning Commiissign.

[Minisiry. of Raillways {Failway Board) D0, No. OL5CE-XTV {WL)
darcd 20.7.1993]



CHAPTER 111

RECOMMENDATIONS/AOBSERVATIONS WHICH THE
COMMITTEE DO NOT DESIRE TO FURSUE IN VIEW OF
GOVERNKMENT'S REPLIES

—MIL—

16



CHAPMTER IY

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OT WIINICH
REFLIES OF CGOVERMNMENT HAVE NOT BEEN ACCEPTED BY
TIHE COMMITIEL

Rocommendation (Fara &)

The Commillce da pot appreciate diversion of Ts, 15 erurcs {rom the
on-gomyg projects which arc alrcady suffering from fund consirniots, o the
projecis like Kankan Ralways,

Reply of the Mipisiry ol Railwuys ([Rallway Loard)

[ consultativa with Ciief Blimisicrs of Maharnshtra, Goa, Karevataka
and Eerata, it wns degided 1o increase the amhaorised capital of the
Konkan Ralway Corparation [rom Re  d0 erores 10 [R5, 00 crores in
June, 1991, The shimic of Failways amountesl to Rs, 102 crores of which
Es. 51 croees was 1o be provided during 199394, 1o meet currcat liohijlities
on accowitt al works in progress keeping in view the farget date of
vampleiien af this projecl of national imponance benefitting 4 States, An
amount &f KRs 51 crores {apprax.) was reappropriated from vanous plan
heads, This included a som of Rs. 4 crorcs only from MNew Line work of
Talcher-Sambalpur where savings were anticapated.

idinistory of Railways {Railway Board}, DO No. 94-5CR-XAY (NL3Y
dated 20,7, 1993

Commenls of the Cominfltice
iPlcase sre paragroph 28 of Chaprer-l1 of the Report)
Recomntendoiion {Pora 65)

The Commiltec nole with coacern Lhat there are Jdifferences Betweren the
original costs and the revised costs tn respect of many new fline projcels
iniviated aftcr 197478, In some coses 1he revised cost hos been double the
original £ost, in some cates it has boen three limes and in t.ome other cases
it hos been as high as scven limes. Frequent cosi revision and cost
esexlation 10 1his magnifude Jda not spenk of sownd cconomie and
systemalic planning. The Commitiee would like Railways to work in a

more systemalic and scicntific manner.
Heply of 1the Minlstry of Rallwaxs {Raflway Board)

hMost ol 1he increszse in cost is due Lo escolation sinee cstimates ore

sanctioned based on current price ad the Lume of sonctien withoul any
provision [or cost escalation on avcount of increase o fates over a period
of time. Soine of the increase is also on accawnt of improvement in

1Y
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stamdards roginied  1a landdle unforesecn inctcase in raffic or Jduc 1o
ebaulesecner 4 the dechpolagy originnally proviaded in the sanclioned
schictne, or even lug e increase i lamd cost Jue e copet arders elc. which
only got celleched i 1he wvked catimaies, There have of course been some
cares of mmher estimation alsa by dhese are not common. Tlowever, 1o
view of thc opimon expresscd by the Committee, instructions are being
refierated 1o 1T Railwavs 10 ensure realisfic extimation of cosis.

[Ministry of Railways (Railway Board) T30, No. SL.5CR-XTY
(ML) dated 20.7.1994]

Commenils of The Commilier
{Mease see parneraph 31 of Chapier-I of the Report)

Recommendatintt (TMara 66)

The Commilice were informed that the progress repori for cach project
is received every monih in the cffice of Railway Board and the progress of
wark of new-line propeels 15 reviewed three fimes in oa wear, i, first
view il June-July. sccand in Movembrer one third in February., The
Committze desire that there should be a scparoic monitoring c2ll 1n the
Eailway Board 1o cxclusively deal with the progress of now-lines construce
1ion so that (aclors causing costlime over-runs could be 1mely identified
and suiiahie measures Lakan to rectily them. Poview of projects shoold nat
br nhed as wal for frequent change in priority and diversification of funds.

Reply of the Ministry of REailways (Rallway Board)

Specific monitoring for review af the progress of new lines is done at the
level of the *Member {Enginecring} assisted by Advissr (Works) and
Exccutive Direqior (Works) theough monthly progress reporis and quar-
terly review meclings, All possible measures are taken for removing
bindrepces in exccution within of course the funds avallable, dorimg these
mecimzsTeviews. Revicw of projects is normally dore only st the Annual
Warks Progromme mectings with the full Board and the General BManagers
of the Railways, Diversion of funds 5 ndt commonly done but ix
sorictimes nereasilaled 1o mateh the reguirconcnl of projocts progressing
well fram projocts on which progress s held up dus 10 some Teasons
hoyopd Roslways coniral. The guidelines given by the Comenitiee in this
repard would be kept in view while processing sny reappropriation
proposals.

[Ministry of Railways (Railway Hoard) DO, Mo, 4-5CR-XIV (ML)
doted 20,7.19%4]

Comments of the Commitlee

(Plewse ser paragraph 34 ol Chapter-i of the Eeport)
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2. The Commiltce took up for consideranon the [oflowing draft Reporis:

(i3 Draft Report on Action Taken hy Coverpmicnt on the recommun-
datiens contained in Faurth Hoport wf the Sraunling Commiftes on

Bailways (1993-24) an "Opening of New lings on Indian Railways.’

(iiy ==*

3. The Reports were adopted sebject to the amendmeniz/modifieaizons

shown in Anncxurcs A ;
4, The Commiltce authorised the Chairman to finalise the Reopon alter
making eonscguential changes anisng out of factual venification by Lhe
Ministry of Railways and to present thuse Reparts to baldy the Fiouses of
Parliament.
The Conunirftee then adiourned,



ANNEXURE A

AMENDMENTSRMODIFICATIONS MADE BY STAKDING COBM-

MITTEE TN

RAILWATYS 1IN THE DRAFT REIMORT ON ACTION

TAKEMN BY GOWVERNMENT ON THE RECOMMENDATIONS COM-

TAINEID? IN

THE!IR FOURTH REPCORT ON "OPENING OF NEW

LINES ONW INPIAN RAILWAYS

AL Parg

Mo, F o

Line

} L
L 14
k' 322
11 it
11 31
11 31

10

11-12

For exasting pavagraph subsimee @ “The Commit-
tee have been informed that work on twao impoc-
tant project-oricnicd lines, namely Talcher-5am-
halpur {172 route kms.) and Koraput-Fayagada
[T kms.) which were fagging behind their warges
schoedutes hos pow becn progressing well and the
sam¢ are ¢xpocted to be cumpleted by December,
1995 and December. 1993 pespeclively. Howewver,
from the action laken reply 1o their observarion at
para 64 of the Roepoit. the Commuttes Mind 1hat a
wam af Rs. 4 clore was diveried from TFalcher-
Sambalpur project i 1993-%4, The Commiitce
wiondd Bhke the dinisiry of Raoilwoys to ensure Lhat
thys amount is lully compensated and there s
smerath availabilily of Tends lor timely cxcowtion of
Talcher-5ambalpur praoject, Theoy also hope that
the problems faced by the Raoilwoys for timely
complciion af 1the above vwo propecl-onicntcd lincs
have been overcome and theose projects would be
compleied as per their revised schedule. They also
desire that all the on-going new line projeois be
compleied withoul furnther foss of 1ime.”

Dofere “in the apder wf priority sa fixcd'

Add w1 the end "They alswe desize that the Railways
showld make a review to (ind out wheticr any of
these tailway lincs still remains uncconomic.”

For *do nal hmve” read -are deficient in',

For ‘cannot be o comtnen cause” reod “cannot also
be a major caysc',

Lwelere "Prajeciing suvh 2 factor for cost over-runs

in raspect of all new ling projects is, therefore, no
enable.”




ANALYSIS OF ACTION

AMPENDNX 1

TAKEN BY OOVERNAKENT &N TIHE

RECOMMMENDATIONSORSEREVATIONS CONTAINED IN FOLKRTIH
REFw oD OF TIE STANDING COMMITTEE ON RATLWAYS {133

94) (TENTH LOK 3AEBIHA) QN 'QPENING OF NEW LIMES ON

INGIAN RAILWAYS

Total number of recommendationspbservations

{i)

(i)

fii}

(iv)

RecommondationsObservations  «which haove boon
accepled by the Govornmenl.

{Vide rccommendationsobsarvuions Parns 53,0 54,
55, 56, 57, 5, 59, M, a1, 62 a3 and 67T)

Pcrecoiape of Toal

Recammendations’obserations which the Commettee
de not desice o0 pucsue in view of Gavernment’s

replics.
Recomimencations‘obscrvations in respeoct of which
Govcrnment's replics hove not been accepted by the
Commitice and whizh fcguired roircration.

(Vife rccommondatans obscevations Poras G4, 63
and 66}

Porcenrage of Toral

Recommendations/obscrvations in respecl of which
final replies of Governmenl arc sl awaited,
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